
an""ta,

_ ' _ """'J u _ ‘IQ:
‘la W3 - F301;

(3I(:‘0"m ; ‘ _<\»\§~/
u»<>\i> ’‘ .

2 5 rill 2024 $1 )
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ORDER

The following posting/transfer is hereby made in official exigency, with immediate effect.

S1.
No.

Name of the Official From To

1. Ms. Seema Dey PA posted in Office Pool, East PA in the Court of Sh. Sachin,

Delhi
District, Karkardooma Courts, JMFC, East District, Karkardooma

Courts, Delhi

Non-compliance of the above directions or immediately proceeding on leave shall be
viewed seriously and the official is liable for suitable disciplinary action.
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Principal District & S ms Judge: East District

Karkardooma rts, Delhi.

No. 61 &°!"" 313 /1‘\dmn.(l£ast)/KKJ)/Delhi Dated = 013
Copy fqrwagcled for information and necessary action to;
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The Principal District and Sessions Judge(HQ), Tis Hazari Courts, Delhi.
The Officers concerned, East District, Karkardooma Courts, Delhi.
The DDO, East District, Karkardooma Courts, Delhi.
The Administrative Officer (Judl.)/Incharge, Admn. I, Tis Hazari Courts, Delhi.
P.S. to undersigned.
The Dealing Assistant, Layers System, Tis Hazari Courts, Delhi.
The Dealing Assistant, CR, Admn.I, Tis Hazari
The Officials concerned.

Courts, Delhi.

The Dealing Assistant, Leave Section, Karkardooma Courts, Delhi.‘
Web-Site Committee, Karkardooma/Tis H37.|/Courts, Delhi .
The concerned file.
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Principal District & Sess' s Judge: East District

Karkardoom rts, Delhi.


